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SHRI RAM JETHMALANI 

(Maharashtra): May I have your permission to 

share my friend's anguish publicly and 

associate myself and express my agreement 

with every word he has said. It is a blot on the 

reputation of this country that a thing like this 

should happen and I hope some responsible 

statement from some member of the Cabinet, 

who will get up and say that it will atone for 

this mighty sin, will come. 

SHRI TARA CHARAN MAJUMDAR 

(Assam): Madam, May I have your permission 

to associate myself with my friends Mr. Mann 

and submit that this is a violation of human 

rights of an extensive scale. It is not only 

happening in Punjab. It is happening in my 

State, Assam, also. Boys are missing after they 

are taken into custody. 

THE VICE-CHAIRMAN (MISS SAROJ 

KHAPARDE): You told me that you would like 

to associate yourself with Mr. Mann. Now we 

are in Punjab. Why are you bringing in your 

State of Assam here? 

SHRI TARA CHARAN MAJUMDAR 

(Assam): This is a violation of human right. 

THE VICE-CHAIRMAN (MISS SAROJ 

KHAPARDE): I won't allow this kind of a 

statement because I need a separate notice for 

this. 

Shri Maheshwar Singh. 

Need to provide funds to Himachal    Pradesh 

Government for Repairing    Highways 

 

THE VICE-CHAIRMAN (MISS SAROJ 

KHAPARDE): Mr. Minister, the hon. Member 

is saying something about your own Ministry. 

Please carefully listen him. 
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"For the complete restoration of 

National Highway No. 21, the 

preliminary estimate of funds made by 

the Government of Himachal Pradesh 

was Rs. 30 crores". 

"The RM. has seen. He desires its 

expeditious execution so that the Kullu- 

Manali road is opened as soon as 

possible". 

SHRI MD. SALIM: He read out. He read 

out the comment. (Interruptions) 

 
† [ ] Transliteration in Arabic Script 
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SHRIMATI     MARGARET ALVA 

(Karnataka): Madam, Vice-Chairman, I wish 

to state here that what the Prime Minister said 

was not out of context because he referred to 

the source from where he was quoting. There 

was nothing wrong in it. What we are asking 

the hon. Member is that he should give us the 

source from which he is quoting. You tell us 

the source, or, you should place it on the Table 

of the House, Madam, this kind of quoting from 

the Government files without, at least, having 

it authenticated, or, making a statement that 

this is from such and such source, is against 

the rales. The Prime Minister gave the source. 

There was nothing wrong in it 

 

Need for completion of the bridge 

connecting West Godavari and 

East Godavari on river Vasista 

SHRI YERRA NARAYANASWAMY 

(Andhra Pradesh): Madam Vice- Chairman, I 

am raising the issue of an incomplete major 

bridge connecting two districts of coastal 

Andhra Pradesh—the road bridge on Vasishta 

Godavari at Chinchinada near Narsapur in West 

Godavari district—a joint venture between the 

Government of Andhra Pradesh and the ONGC 

on a fifty-fifty cost sharing basis. 

Madam, the construction of the bridge was 

started five years ago and, so far, an amount of 

Rs. 14 crores has been spent on this work. The 

contractors of the bridge are the famous L & T 

company. Now the work has been stopped due 

to non-payment of its share by the ONGC. 

 

Otherwise, you have to place the document 

before the House. 

† [ ] Transliteration in Arabic Script 


